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 Annual  Administrative Report  of  Canton-
 ment  Boards  for  1990-91  and  Review  on
 the  Annual  Report  of  Bharat  Electronics

 for  1990-91

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PETROLEUM  AND  NATU-
 RAL  GAS  AND  MINISTER  OF  STATE  IN
 THE  MINISTRY OF  DEFENCE  (ShriSharad
 Pawar): On  |  beg  to  lay  on  the  Table—

 (1)  Acopy  of  the  annual  Administra-
 tion  Reports  (Hindi  and  English
 versions) of  Cantonment  Boards
 for  the  year  1990-91.  [Placed  in

 Library.  See  No.  LT-—1134/91]

 (2)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-

 sions)  under  sub-section, (1)  of
 section  619A  of  the  Companies
 Act,  1956:-

 (i)  Review by  the  Government on
 the  working of  the  Bharat  Elec-
 tronics  for  the  year  1990-91.

 (i)  Annual  Report  of  the  Bharat

 Electronics for  the  year  1990-91

 along  with  Audited  Accounts and
 comments of  the  Comptroller  and
 Auditor  General  thereon.  [Placed
 in  Library.  See  No.  LT—1135/

 91]

 Review  on  the  working  and  Annual
 Report  of  Housing  and  Urban  Develop-

 ment  Corporation  Limited  for  1990-01

 THE  MINISTER  OF  URBAN  DEVEL-

 OPMENT  (SHRIMATI SHEILA  KAUL):  Si,  ।
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 beg  to  lay  on  the  Table  a  copy  each  of  the
 following  papers  (Hindi  and  English  ver-
 sions)  under  sub-section  (1) of  section  619A
 of  the  Companies  Act,  1956:-

 (i)  Review  by  the  Goverment  on
 the  working  of  the  Housing  and
 Urban  Development  Corporation
 Limited,  for  the  year  1990-91.

 (ii)  Annual  Report  of  the  Housing
 and  Urban  Development  Corpo-
 ration  Limited  for  the  year  1990-
 91  along  with  Audited  Accounts
 and  comments  of  the  Comptrol-
 ler  and  Auditor  General  thereon.

 [Placed  in  Library.  See  No.  LT—

 1136/91]

 Review  on  the  working  and  Annual

 Report  of  india  Tea  and  restaurants
 Limited  for  1990-91  etc.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY OF  COMMERCE  (SHRI  P.  CHI-

 DAMBARAMW):  Sir,  ।  beg  to  lay  on  the  Table:-

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-

 sions)  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956.-

 (a)  (i)  Review  by  the  Government  on
 the  working  of  the  India  Tea  and
 Restaurants  Limited  for  the  year
 1990-91

 (ii)  Annual  Report  of  the  india  Tea
 and  Restaurants  Limited  for  the

 year  1990-91  along  with  Audited

 No.  LT—1137/91]
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